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The present grades of teachers ha-v
become redundant. Existing housing
facilities for them are extremely inade-
quate. Available research facilities do
not parmit them to meet the challen-
¢o of ‘expansion of knowledge' anl
the absence of meaningful promo-
tional avenues has meant stagnation
for most of the teachers,

Therefore, some stens should ‘"¢
taken by the Government, such as:

1. Immediate revision of grades,

2. Increase in house rent allowance
to 30 per cent, 70 months' sal-
ary by way of loans for house
construction, provision for
stafl quarters, tea~he.s' hostels
and revolving fund for hoaus-
ing.

u. Increase in financial allocation
to higher education with a view
to facilitate improvement in
acadmic facilities und expan-
sion in higher education,

4. Pending running grad=a scheme
of meaningful promotlioaul
avenues based on seniority-
cum-merit for all colegories of
teachers,

5 Liberul leave rules,

6. Democratisation of university
administration with a view tu
give efTeclive representation to
teachers in decision niuking
hodies,

~1

. Satutory security of servvice,

8. Improvement in medical facili-
ties pending C.G.H.S.,

Since the higher education is the bhuse
for scientific and tecnological advance-
ment of the ecountry, Govecnment
should take special initiative to boosi-
up working conditions of teachers.

(v) NEEp FOR BETTER P. & T. SERVICES
iw Bumrpwan DisTrICT OF WEsT
BENGAL.

SHMR1 KRISHNA CHANDR.\ BHAL-
D'ER (Durgapur): In Buriwan of West
Bengal, it seems that the P. & T. De-
partment failed in every respect. Most
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of the Post Boxes in the district are
oatdated and broken. Due ta delay in
del:very people of this district are wot
getting  Registered  letters, parcels,
money orders, newspapers, letters eteo.,
in time. Two times delivery has been
stopped. Number of times peaple of
this district drew the attention of the
P. & T. authorities towards this negli-
zence but without avail,

SHRT JYOTIRMOY BOSU: (Dismond
Harbour): This is Mr. Chairman’'s fer-

mer constituency.

SHRI KRISHNA CHANDRA HAL-
DER: Under the circumstances, 1 urge
upon the Government to replace the cld
Past Eoxes and to ensure that the hard-
ship of the people of this distrist will
e 1emoved.

i vi) REPORTED DEMOTION OF “ SAMA-
pHI” oF SHr1 CHANDRA SHEKKAR
AZAD IN ALLAHABAD,
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gﬂrrwrc!% AT f avy X
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[ TraraaTT wEw]

MY W A & frad 10 WS
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ii) SoOIL EROSION IN THE CATCHMENT
AREA OF RIVER GANGA IN CERTAIN
DisTRicTS OF BIHAR

Wt gor wf (F[ETE)
‘qgX ¥ qpEm H{ax fowi § wm

MARCH 17, 1881

D.G.s. (Rly.) and 356
Res, re. Rly,
Convention Comm, Report
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DEMANDS FOR GRANTS (RAIL-
WAYS), 1981-82; SUPPLEMENTARY
DEMANDS FOR GRANTS (RAIL-
WAYS) 1980-81; DEMANDS OF EX-
CESS GARMENTS (RAILWAYS), 1977-
78, DEMANDS FOR EXCESS GRANTS

(RAILWAYS), 1978-79 AND RESOLU- -

TION RE: FIRST REPORT OF RAIL-
WAY CONVENTION COMMITTEE—
Contd.

MR. CHAIRMAN: The House will
now take up further discussion and
voting on the Demands for Grants in
respect of the Budget (Railways) for
1981-82, Supplementary TDemands for
Grants (Railways) (1980-81), Demands
for Excesg Grants (Railways) for
1977-78 and the Demands for Excess
Grants in respect of the Budgst (Rail-
ways) for 1978-70 and also the follow-
ing Resolution moved by Shri Kedar
g.andey on the 18th March, 1981; name-



